GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8™ LEVEL, B-WING,
LPESTATE NEW DELHI — 110002

No.F.14(130)/ V.8.2025/Power/\28F — \273C) Dated: 20\ 2\201S

To,

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat, Delhi — 110054

Sub: UnStarred Question No.36

Sir,

Please find enclosed copy of reply of the UnStarred Question No.36 tor
24.03.2025 (100 Copies each along with a data in PDF File Format in pen drive)
for your kind information and further necessary action at your end please.

This issues with the approval of the Hon’ble Minister (Power).

Encl. As above \
W)

s Pandey)
Dy. Secretary (Power)
Copy to:-
I. The Director, Directorate of Information and Publicity Department, Delhi
Vidhan Sabha, Old Secretariat, Delhi - 110054 (150 Copies)
2. The OSD to Minister of Power, GNCTD

tkas Pandey)
Dy. Secretary (Power)
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VIKAS PANDEY
Dy. Secretary
Department of Power
Govt. of NCT of Delhi
Delhi Secretariat, tew Delhi-02
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT, 8™ LEVEL, B-WING
NEW DELHI - 110002

F.11(111)/2012/Power/Vol-II/ 2978 Dated : Aug &F; 2019

ORDER

In exercise of the powers conferred by Section 65 of the Electricity Act, 2003 (36
of 2003), the Council of Ministers of the National Capital Territory of Delhi vide Decision
No.2724 dated 01.08.2019 has approved the following regarding electricity subsidy to
domestic consumers of BSES Rajdhani Power Limited, BSES Yamuna Power Limited,
Tata Power Delhi Distribution Limited and New Delhi Municipal Council, consuming upto
400 units (kWh) per month for the financial year 2019-20:-

#

(i) To extend the electricity subsidy to domestic consumers, @ Rs 2/- per unit
on energy charges for the consumption in the slab of 0-400 units and
additional subsidy of Rs 100 per connection per month to domestic
consumers, having consumption upto 100 units/month, of BSES Rajdhani
Power Limited, BSES Yamuna Power Limited, Tata Power Delhi
Distribution Limited and New Delhi Municipal Council, for the period from
1% April 2019 to 31% July 2019, in terms of Cabinet decision No. 2567
dated 09.05.2018.

(ii) To extend electricity subsidy, irrespective of the load, of entire bill amount
comprising of fixed charges, energy charges, PPAC, all surcharges and
electricity tax of domestic consumers of BSES Rajdhani Power Limited,
BSES Yamuna Power Limited, Tata Power Delhi Distribution Limited and
New Delhi Municipal Council, utilizing upto 200 units in a month during the
period from 1% August 2019 to 31° March 2020.

(i) To extend electricity subsidy of upto Rs 800 per month to the domestic
consumers of BSES Rajdhani Power Limited, BSES Yamuna Power
Limited, Tata Power Delhi Distribution Limited and New Delhi Municipal
Council, utilizing 201 units to 400 units per month during the period from
1% August 2019 to 31%! March, 2020. This category of consumers will not

get subsidy at (ii) above.

(iv)  DERC to provide trued up figures of subsidy released by GNCTD to the
DISCOMs for the purpose.

(v)  DERC to see the fact through DISCOMs that electricity connections are
not getting splitted by the consumers in the same premises owner just to
avail the benefit of subsidy. Appropriate administrative check and
balances be put in place to see that genuine consumers are getting the

benefits of subsidy.

(vij DERC to conduct special audit through external auditor of subsidy

released to DISCOMSs vis-a-vis actually passed on to the account.
\\\
‘“ VIKAS PANDEY O\W
¥ Dy. Secretary

Department of Power
| GovL. of NCT of Delni
Delhi Secretariat, iew Delhi-02
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(vil)  No subsidy shall be provided to domestic consumers conguming more
than 400 units per month.

(vil) The DISCOMs have not made payment of their outstanding dues of
GNCTD owned utilities viz. DTL and IPGCL-PPCL. The cumulative
outstanding amount from DISCOMs as on 12.08.2019 is Rs. 13401 Crores
(approx). The entire amount of subsidy to be released to DISCOMSs shall
be credited to account of IPGCL, PPCL and DTL to the extent of
outstanding dues of DISCOMs to these companies.

This issues with the approval of the Hon'ble Minister of Power,
s,

(J.S. Rana)
Dy. Secretary (Power)

No. F.11(111 )/2012/Power/Vol-Il/ 29 g Dated:- o?{oel 2219

»

To,

The Secretary,

Delhi Electricity Regulatory Commission,
Viniyamak Bhawan, C-Block,

Shivalik, Malviya Nagar,

New Delhi-11007

Copy to:-

Pr. Secretary to Hon'ble Lt. Governor, Delhi
OSD to Han'ble Minister of Power, GNCTD
OSD to the Chief Secretary, GNCTD

PS to Pr. Secretary (Finance), GNCTD

PS to Secretary (Power), GNCTD

PS to Spl. Secretary (Power), GNCTD
Secretary, NDMC

C.E.O, BRPL
. C.E.Q, BYPL «
. C.E.O, TPDDL 5\
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E (J.S. Rana)

“ o Dy. Secretary (Power)
\

VIKAS PAND
Dy. Secretlag =
epariment ol FOWET
[(Jio?:t. of NCT‘oi Delh:hi-(]z
Delh gecretariat, tew De
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BRPL Subsidized Zero Bill Consumers Count {0-200 Units)

FY April May June July August | September | October | November December | January February | March
3(519-2020 6,90,743 6,69,553 9,73,385 14,90,066 16,23,839 | 13,64,412 | 14,86,679 | 1655020
2020-2021| 13,12,015 9,51,043 | 7,79,081 | 7,03,016 | 7,25,155 7,82,119 9,40,761 15,87,964 16,50,318 | 14,35,128 | 1586,663 | 16,13,275
2021-2022| 11,45,879 10.13,461 [ 810,155 | 6,54,832 | 7,77,282 9,18,911 10,65,937 17,79,307 2245322 | 1522,715 | 16,21,999 | 17,32,836
2022-2023| 11,22962 | 830,119 8,03,338 | 7,33,638 | 8,17,810 8,37,334 13,57,181 12,89,463 14,332,048 | 13,47,754 | 17,41,273 | 17,30,872
2023-2024| 16,03,895 | 12,07,362 9,16,970 | 7,72,245 | 7,009,805 7,68,939 10,42,591 17,07,034 18,70,044 | 15,55437 | 31,70,047 | 18,385,878
2024-2025( 15,551,684 | 10,41,921 7,18,785 | 7,22,990 | 7,36,911 9,43,250 10,88,820 16,41,157 19,62,696 | 16,83,558 | 18,388,480

\yi\wfﬂ‘

VIKAS PANDEY
Dy. Secretary
Department of Power
Govt. of NCT of Delhi

Delhi Secrctariat, ew Delhi-02
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Stnu-manl of consumer cuunt avalllng subsldy benaﬂt on account of zero bill
FY ‘ FY FY FY FY ;
2020- Consumer | 2021 Consumer | 2022- Consumer | 2023- Consumer | 2024- | Consumer
2021 Count | 2022 Count 12023 Count 2024 Count | 2025 Count
Apr-20 | 831782 | Apr-21 803643 | Apr-22 615685 | Apr23 | _"81:2}209 @_;g_r_)_zl___ 999695
May 2:91,, 604812 | May-21 | 599364 | May-22 | 486866 | May-23} 25826 | May-24 | 667793
lun-?OA] 482032 | Jun-21 | 216936 | Jun-22 447249 | Jun23 | 452524‘ Jun-24 ' 440902
Jul-20 | 414082 | Jul-21 | 3eaz7a | Jul-22| 413611} Jul23 ) 382757 | _Jul-26 | 435408
A“S'?Ql 421005 | Aug-21 | 424502 | Aug:22 664 | Aug-23 361010 | Aug2é | 443809,
Se|37-20_| 450295 | Sep-21 482767 | Sep-22 | 466044 ~ Sep-23 358520 | Sep-24 - 561275
| Dct-20 0 517369 Oct-21 586332 | Oct-22 36‘2116 Oct-23 541825 | Oct-24 | 643983
[ Nov-20 925389 | Nov-21 1006051 | Nov-22 687463 Nov-23 945646 | Nov-24 | 975228 |
l Dec-20 1040370 | Dec-21 | 1096351 | Dec-22 816759 | Dec-23 1086184 | Dec-24 1235327
_"__J‘an-;_l_.__[._ 924700 | Jan-22 957451 | Jan-23 719868 | Jan-24 933230 | lan-25; 1098230
Feb-21 i 990601 | Feb-22 | 1012291 | Feb-23 | 849970 Feb-24 935831 | Feb-25 | 1168627
Mar-21 + 1024426 | Mar-22 | 1007122 | Mar-23 850285 | Mar-24 | 1097897 | Mar-25 ' i
' Please note . U N : = oy,

o Dby

VIKAS PANDEY

Dy. Secretary
Departnent of Pow
Govt.of !
Delhi Secrefarial,

er

NCT of Delh i
tew Delhi-02



'&:nlh--\'v.-\r ]lNunmr of Consumers
9,73,911

Feb 20|
Mar 20 ‘ 6,74,044
i Apr 20 10,74,585
[ May- 20 9,74, 341
jun 20\ fl_,Sl,(J'IU
jul-20 5,006, 6HH2
‘ Aug 20 ‘)‘ 703

sop 201 9; )b()/‘l

Oct 20 ) 7() 27,55

Nov-20 L) 62,156

Dec-20 111,34,765
Jan-21| ‘3 70 f)‘)()
Feb21| . BOTUS
Mar-21| T 11,89,598
Apr-21 9,35,240
~ May21 7,21,563
jun-21| 6,060,410
_ Jul-21 o _302 4‘5)
CAug2l| - 513, 89"3
Sep-21| " 5,62, 405

Oct-21 6,44 75

Nov 21| _9_,3_6,f)19
~ Dbec2l 11,90,893
Idn 9, 80 515
_ Feb-. 9 ’52 978
Mar ﬂll OO 974
Ap!:-< ___._r8_f9£7,_2_1
vay 22| 617848
- un 220 _ . E:EL‘LSfH
‘ jul-22 __f,95,384
Aug-22| 5,05,24. 3

onthear
Gep 22|

Oct-22|

NGOV /'/1‘

Dec-221

yan-23|

Fob-23)

M af -2 ’)

Apr-23]

nay -2 ﬂ“

1L.1l|-23i

Jm-zfa[

Aug-23)
RS |
. Oct-23]

D(rc~23|
I J.m—24’
" feb24)
__ﬁ_[‘\.”‘?.":z’!\
Apr-lf-”l
May-241

1\ Jun 2-’1']
T ur 2|
" Aug 24|
Sep- 24\
Oct- 24|
___Nov- 24\
Dec-24]
Jan- 25 )]

Feb-25,

Nallude
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Dy. Secretary
Department of Power
Govt. of NCT of Delhi
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